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New Delhiy the 2lst Jwne, 1885,
NOTIFICATION

GSR ‘Sz)tf(fgil In eXercise of the powers
conferred by section 6 of the Goa, Daman and Diw
(Administration) Act,1962 (1 of 1962),, the Central

Government hereby extends the Agricnltural Prodnce

Cess Act, 1940 (27 of 1940), to the Tnion territory of

Goay Damen and Din.
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i No.U—llOlé-/G{SS-TTJI. 7

W= U

(H.V.GOSWAMI)
JOINT SECRETARY TO THE GOVI. OF INDIA.

The Manager;

Government of India Press,
Mayaprri Industrial Area,
Ring Road, New Delhi.
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